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Road Transport Corporation in Orissa

2417. Shri Sanganna: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether it is a fact that the
‘Government of Orissa have approach-
ed the Centre for financial assistance
to form the Road Transport Corpora-
tion; and

(by if so, what is the reaction of
Government to it?

The Minister of State in the Minis-
4ry of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) Does not arise.
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2418. Shri J. B. S. Bist: Will the
“‘Minister of Food and Agriculture be
pleased to state:

(a) what action has been taken on
the suggestions made by Rockefeller
Professors attached to the various
divisions of the Indian Agricultural
Research Institute for improvement of
the working of the Institute; and

(b) whether a copy each of the
reports submitted by them would be
laid on the Table?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The
suggestions made by the visiting Pro-
fessors at the Indian Agricultural
Research Institute, brought over witn
assistance from the Rockefeller
Foundation, are generally on the
following lines:—

1. Certain adjustments in the
work in the relevant Divi-
sions.

2. Adjustments in the training
curricula of the post graduate
students.

‘3. Provision of additional equip-
ment and books.
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4. Strengthening of work in the
research programmes on cer-
tain disciplines.

5. Provision of additional staff for
certain itemg of work.

6. Provision of more laboratory
and office space.

Action is being taken by Heads of
the concerned Divisions on items 1
and 2, the Post Graduate Council
being consulted if necessary. As re-
gards item 3, equipment and books are
being obtained from the Rockefeller
Foundation. This will also help m
strengthening the work as indicated
in item 4. As regards items 5 and 6,
some laboratory buildings are already
sanctioned and are under construction
and further requirements are being
provided for in the 3rd Five Year
Plan. The addition of more staff also
depends upon availability of adequate
amount of equipment and laboratory
space. Moreover, staff has to be pro-
vided in a planned manner. Provi-
sion is therefore being made in the
Third Five Year Plan for the addi-
tional staff requirements of the Insti-
tute.

(b) No.

Yamuna Committee

2419, Shri M. C. Jain: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the functions of the Yamuna
Committee and its terms of reference;

(b) whether in the name of pro-
tecting the Jamna bridge at Delhi,
schemes to drain off flood waters of
Chutang and Rakshi streamlets in
Karnal district have been held up;
and

(c) whether there is any other al-
ternate scheme to drain off those
streamlets?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
Yamuna Committee was constituted
in March, 1956 to coordinate plans for
flood cotrol schemes in the Yamuna
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river Basin (up to Delhi). The main
functions of the Committee are:—

(i) to safeguard the interests of
Delhi, its suburbs and the
Northern Railway bridge at
Delhi against undue increase
of maximum flood level in
the Yamuna at Delhi on ac-
count of flood protection
works upstream;

(ii) to safeguard the interest of
Punjab, U.P. and Delhi against
adverse effects of flood con-
trol works in any of these
areas; and

(iii) to ensure that adequate water-
way is provided for any new
structure built across the
Yamuna river.

(b) No.

(¢) No alternative scheme has been
proposed by the Government of
Punjab,

Family Planning Centre, Krishna
Nagar, West Bengal

2420, Shri S. M. Banerjee: Will the

Minister of Health be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a press
mews which appeared in ‘Darpan’
dated the 5th August, 1960 of Calcutta
regarding gross mismanagement of
the Family Planning Centre, Krishna-
magar, West Bengal; and

(b) if so, the steps taken to re-
move such mismanagement and irre-
gularities?

The Minister of Health (Shri
Karmarkar): (a) and (b). The re-
quired information is being collected
and will, when available, be laid on
the Table of the Sabha.
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